than 10%, which has helped SPIC to recover fixed cost. SPIC was about to start production on
28th April 2010 but due to failure of one of the critical turbines at the time of start up, delayed the
process. However, the plant is expected to resume production in another two months time.

Food security fo cifizens

t4644.  SHRIRAJ MOHINDER SINGH MAJITHA:
SHRI RAVI SHANKAR PRASAD :

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased
to state:

(a) whether it is a fact that the foremost responsibility of Government is to provide food
security to country’s citizens;

(b) it so, the reaction of Government thereto;

(c) whether Government has decided to make Mational Food Security Law for the
purpose; and

(d) it so, the time by which Government has decided to implement this law in the
country?

THE MINISTER OF STATE IN THE MINISTRY OF COMNSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION {(PROF. K.V. THOMAS): (a) to (d) The Government is committed to
enact a MNational Food Security Act which, inferalia, envisages entitling every family helow
poverty line to certain quantity of foodgrains each month at subsidized prices. Details of the
proposed legislation are being worked out. Once the draft National Food Security Bill is finalized,
it would be placed on the website of the Department of Food and Public Distribution for public
scrutiny and comments.

Assessment of foodgrains under NFS Bill

T4645. SHRI SHIVANAND TRARI:
SHRIRAVI SHANKAR PRASAD

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased
to state:

(a) whether it is a fact that Government is considering the draft National Food Security
Bill;

(b) if so, whether Government has made assessment of the required guantity of essential
foodgrains under this Bill;

(c) if s0, the total quantity of required foodgrains; and

(d) the additional amount Government would require on the basis of current prices for
the purpose?

THE MIMISTER OF STATE IMN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K., THOMAS): (a) to (d) The Government is committed to

TOriginal notice of the question was received in Hindi.
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enact a National Food Security Act which, inferafia, envisages entitling every family belowy
poverty line to certain quantity of foodgrains each month at subsidized prices. The guantity of
foodgrains and additional subsidy required are being worked out. Once the draft Mational Food
Security Bill is finalized, it would be placed on the website of the Department of Food and Public

Distribution for public scrutiny and comments.
Storage of wheat

4646.  SHRIN.K. SINGH:
SHRIMATI SHOBHANA BHARTIA:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased

to state:

(a) whether in view of sufficient production of wheat this year, Government has admitted
that a large quantum of wheat will have to be stored in open spaces for want of proper storage

facilities in the country;

(b) it so whether wheat wil be stored in Covered and Plinth {CAP) storage facilities in

some States;
(c) it so, the details thereof;

(d) whether storing wheat in covered and plinth facilities in States are prone to damages;

and
(e) if s0, the steps Government proposes to take to address the situation?

THE MIMISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) es, Sir. Some quantity of wheat will have

to be stored in Covered and Plinth (CAP) which is a proven and scientific method of storage.

(b) and (c) Yes, Sir. The storage of wheat in CAP in the major procuring
States of Punjab and Haryana during Rabi Marketing Season 2010-11is given in Statement-I and
Il (See below).

(d) and (e) Yes, Sir. The following steps are taken for safe and scientific storage in
CAP:—

(i)  The Storage in Covered and Plinth storage (CAP), is on elevated pucca plinths and

proper scientific code of storage is adopted.

(ii) Adequate dunnage materials, such as, wooden crates, hamboo mats, polythene

sheets are used to check the migration of moisture from the floor.

(i) Covers, nylon ropes, nets and insecticides for control of insects/pests are
provided.

(iv) Prophylactic (sprayving of insecticides) and curative treatments (fumigation) are

carried out regularly for the control of insects/pests.
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